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to Questions 68

IN THE | Commission of India, London.

(b) The department wise expenditure on

SURENDRA PAL SINGH) : (a) High the High Commission is as under :
- B. G,
196970 1970-71 1471-72
{in lakhs of Rupees)
1. E. A, 2043 | 0 12908 126. 461' '
2. Commerce 10.31 - 10.79 -
3, Education 541 5.47 R __3:65‘ LK
4. Health 1.60 : 1.39. B £
5. Transport 2,89 . 34 o 3__‘:3_3\
6. Tourist 3.57 . . %}1 L o w s
7. Railway sds DAL Do
8. Works, Housing ’ o L
and Supply 64,96 65,40 s
9. Communication .07 C - _
10, Defence 35.84 3399 38.21
Total 250.52 263.99 25760

$Includes expenditure on posts meant far common services of all the Departments

of the High Commission.|
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f [CHEAP AND REVOLUTIONARY PROCESS FOR
PRODUCING STEEL

944. DR. BHAI MAHAVIR :
SHRI  JAGDISH
MATHUR:
SUNDAR SINGH
BHANDARI : SHRI LAL K.
ADVANI : SHRIJ. P. YADAV :
SHRI N.K. SHEJWALKAR :

Will the Minister
%wm <au m* H*T of STEEL AND
MINES/SSqTcT
<Hk NIT H?ft be pleased to state :

(a) whether it is a fact that the Hindustan
Steel had referred to M/s. Henrich Coopers of
West Germany, a very cheap and revolutionary
process of producing steel, evolved by Shri
Igbal Krishan Bharati for submitting a
feasibility report thereon, and the said process
was approved by them ;

PRASAD
SHRI

(b) whether itis also a factthat no

j[ ] English translation.
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decision has been taken regarding the adoption
of the revolutionary process for the last two
years ; and

(c) if so, tne full details and the future
plan in this respect ? ]
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t{THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES/
zEaTd O¥T @19 weAtAd ®  Usy "
(SHRI SHAH NAWAZ KHAN) :  (a) No, Sir.

(b) A view has yet to be taken on the
feasibility of the 'Bharati Process'.

(c) A statement, indicating the action
taken so far and the further action proposed, is
laid on the Table of the House.

STATEMENT

The process indicated by Shri Bharati
envisages production of sponge iron from iron
ore in a static rectangular chamber by the
reduction of iron oxide with the help of carbon
monoxide and hydrogen generated from non-
coking coal. A number of complex technical
problems have to be resolved before
considering the question of uuder-taking pilot
tests.

2. Government set up a Committee of
Experts on 2 6.71 to make a detailed study of
the process and report on the potentialities for
exploitation thereof. The composition of the
Committee was as follows :—

1. Dr. V.A. Altekar,
Director,  National
Metallurgical Labo-
ratory, Jamshedpur.

2. Dr. Brahm Prakash,
Director, Metallurgy
Group, Bhabha Ato-
mic Research Centre.
Bombay.

3. Dr. R. V. Tamhan- do.
kar Director, De-
-fence Metallurgical
Laboratory, Hydera-
bad.

4. Prof. T. R. Anantha- do.
raman, Head of the
Metallurgical De
partment, Banaras
Hindu  University,

Banaras.

5. Shri K. C. Mohan,
Deputy Chief
neer, Central
neering & Design

Bureau, Ranchi,

Chairman

Member

do.
Engi
Engi

3. The Committee of Experts submitted its
reportto Government on 9.8.71. After

t [ J English translation.
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careful consideration of all available data, the
Committee has come to the unanimous
conclusion that the basic idea underlying the
concept of Shri Bharati, namely, production of
sponge iron in a coke oven type chamber
through gaseous reduction by a mixture of
carbon monoxide and hydrogen and its
subsequent discharge by a pusher is not a
technically feasible proposition.

4. In view of the shortage of coking coal in
the country, any process of iron making which
is dependent on non-coking coal would have
attractive potentialities. The findings of the
Expert Committee have, therefore, been given
wide publicity and scientists/metallurgists who
might be interested in the subject were
requested to give their comments by
30.11.1971, on the possibilities of exploitation
of the process suggested by Shri Bharati. Some
scientists had asked for copies of the Report
which have been sent to them. It is proposed to
take a view on the feasibility of the process
after considering the cmoments/suggestions
received along with the Report of the Expert
Committee. |

PERMANENT SEAT IN THE SECURITY COUNCIL
945. SHRI SITARAM JAIPURIA
SHRI SITARAM KESRI :

Will the Minister of EXTERNAL
AFFAIRS/fa%S5T WAT be pleased to state :

(a) the names of the countries who have
sought for the permanent seat in the Security
Council of the United Nations ;

(b) whether India has also preferred her
claim for the permanent membreship of the
Council ;

(c) if so, what is the reaction of other
foreign countries thereto ; and

(d) whether there is a demand for the
amendment of the U. N. Charter with a view to
giving more representation to the Asian and
African countries ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FXT"FRNAL AFFAIRS/
fads weataw § IUHAT  (SHRI SUREN-
DRA PAL SINGH) : (a) We are not aware of
any formal proposal of any Government to be
given a permanent seat in the Security Council
of the United Nations.

(b) No, Sir.



